
HIGH COURT OF JAMMU & KASHMIR AND LADAKH AT JAMMU 
(Chief Justice's Secretariat) 

****** 
NOTICE 

Dated:- f f.J 11./2. o:J-4 

Subject: Advertisement vide Notification No 06 of 2024/Psy dated 

28.08.2024 for the posts of Junior Assistants, Steno-Typists, System 

Officer & System Assistants in the Subordinate Judiciary of UT of 

Jammu & Kashmir. 

1} It is notified for the information of all the candidates who have applied for 

the posts of Steno-Typists & System Assistants in the Subordinate Judiciary 

of UT of Jammu & Kashmir, advertised vide Notification No 06 of 2024/Psy 

dated 28.08.2024, that their examination will be held as per the schedule 

given below:-

S.No Post Divisional Date of Exam Exam Venue 
cadre Examination Centre 

1 Stene- Typist Kashmir 27.11.2024 Sri nagar 
& 

28.11.2024 Venue, Shift & Timing of 

2 System Jammu 
Assistant 

exam shall be mentioned 
02.12.2024 Jammu 

on the admit cards. 

3 Stene- Typist Jammu 03.12.2024, Jammu 
04.12.2024 

& 
05.12.2024 

~ \ \[\ 1 2} Admit cards shall be available on the Official website of High Court of J&K 

j \)~ ~i'\ and Ladakh (https:/ /jkhighcourt.nic.in), from the evening of 18.11.2024. 

\ \d\. \a) In case, any difficulty is faced by the candidates while downloading their 

admit cards, candidates can contact the help desk at 

(helpdesk@disttjudiciary.org Contact No: +91-92667 47355). 

4} Candidates shall not be permitted to enter in the examination hall without 

the admit cards and are advised to carefully read the instructions given on 

the admit cards. 

5} List of candidates who are not eligible for the post of Steno-"Typist & System 

Assistant will be uploaded on the Official Website of High Court of J&K and 

Ladakh and they will be given chance to submit their objections through 

email on (cj.sec.highcourt@gmail.com or support@disttjudiciary.org), 



.• 

within five days w.e.f 18.11.2024. If they fail to file objections within the 

stipulated time, their candidature shall be treated as cancelled. 

6} In case, any information submitted by the candidate while filling the 

application form is found to be incorrect or false, his/her candidature will be 

cancelled at any stage. 

7} Candidates are advised to keep their admit cards with themselves till the final 

conclusion of the recruitment process. 

By Order. 

No.\,13-lbl-Y/P~(j-b?-\ 

Copy to the:-
1. Registrar General, High Court of J&K and Ladakh. 

2. Registrar Vigilance, High Court of J&K and Ladakh. 

3. Registrar Rules, High Court of J&K and Ladakh. 

(M. K. SharmaJb\''\ .,.~ 
Principal Secretary to 

Hon'ble the Chief Justice 

Dated: ( {,· It· 2 bl "i 

4. Registrar Computers (IT), High Court of J&K and Ladakh. 
..................... for information. 

5. Secretary to Hon'ble Mr. Justice Sanjeev Kumar for the information of His Lordship. 

6. Secretary to Hon'ble Mr. Justice San jay Dhar for the information of His Lordship. 

7. Director Information, Jammu/Sri nagar with the request to publish the above notice in two Daily 
Newspapers having wide circulation in both the divisions of UT of J&K. 

8. Director, Doordarshan, Jammu/Srinagar to broadcast the above notice in News and employment 
bulletin. 

9. Director, All India Radio, Jammu/Srinagar to broadcast the above notice in News and employment 

bulletin. 

10. CPC, e-Court, High Court of J&K, Jammu for uploading the same on the High Court website. 

11. Chief Librarian, High Court Wing, Jammu I Srinagar for keeping the record of the same. 

12. Order file. 

Principa Secre~ i# 
Hon'ble the Chief Justice 


